05.03.2025

COURT NO. 25
HON'BLE MS.JUSTICE SWARANA KANTA SHARMA

CLICK HERE TO JOIN VC

SUPPLEMENTARY CAUSE LIST

https://delhihighcourt.webex.com/meet/dhcecourtvec

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

cmbharatqulati.dhc@gov.in

ITEM
NUMBER CASE NUMBER PARTY NAME
FOR ORDER
73 BAIL APPLN.-620/2025 PRITHVIRAJ DAUKIYA @ PRINCE
GODARA
V/s STATE

OTHER DETAILS OF ADVOCATES:
SUMITRA CHOUDHARY

ADVOCATE NAME

SUMITRA KUMARI CHOUDHARY

(LAWYERSSKC@GMAIL.COM)(8800556098)(PETITIONER)

KAPIL SHARMA

(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT)

COURT NO. 08
HON'BLE MR.JUSTICE SACHIN DATTA

CLICK HERE TO JOIN V.C.

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcé

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

sachin.sharma@dhc.nic.in

OTHER INFORMATION

Listing Remarks:
AT 02:30 P.M.

P.S.-FIR NO. :(CYBER CELL DWARKA-37/2024)

NOTE: ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE

POST LUNCH SESSION ( 02:30 P.M. ONWARDS)

ITEM
NUMBER CASE NUMBER PARTY NAME
FRESH MATTERS & APPLICATIONS
111 |W.P.(C)-2579/2025 GURPREET SINGH @GOPI
CM APPL. 12278/2025 V/s UNION OF INDIA & ORS.

CM APPL. 12279/2025

OTHER DETAILS OF ADVOCATES:
PUSHPINDER

ADVOCATE NAME OTHER INFORMATION

PUSHPINDER SINGH

SINGH(OFFICEOFPSNANDA®@ GMAIL.COM)(9015760666)(PETITIONER)

PUSHPINDER

SINGH(OFFICEOFPSNANDA@ GMAIL.COM)(9015760666)(PETITIONER)

UNION OF

INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)

UNION OF

INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT)


https://delhihighcourt.webex.com/meet/dhcecourtvc
mailto:cmbharatgulati.dhc@gov.in
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6
mailto:cmsachinsharma@dhc.nic.in

05.03.2025

COURT NO. 28

HON'BLE MR.JUSTICE AMIT SHARMA

SUPPLEMENTARY CAUSE LIST

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO

mahendra.kadian@dhc.nic.in

CLICK HERE TO

JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhcl3

ITEM
NUMBER CASE NUMBER

CRL.M.C. (CANCELLATION OF

52 CRL.M.C.-6122/2024

PARTY NAME

INTERIM BAIL/BAIL)
VINOD KUMAR MITTAL

V/s STATE NCT OF DELHI AND ANR

ADVOCATE NAME

SHASHANK MANGAL, VICTORY

ASSOCIATES

OTHER DETAILS OF ADVOCATES:

SHASHANK S MANGAL(OFFICE@SHASHANKGARG.NET)(9999031928)(PETITIONER)

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

KAPIL
()(PETITIONER)
FRESH MATTERS & APPLICATIONS
53 CRL.M.(BAIL) 492/2025 SONU

In CRL.A.-470/2024

V/s THE STATE (NCT OF DELHI)

OTHER DETAILS OF ADVOCATES

HARSH PRABHAKAR(HARSHPRABHAKAR.ADVOCATE@GMAIL.COM)()(PETITIONER)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

HARSH

HARSH PRABHAKAR(DHCLSC), HARSH

PRABHAKAR

OTHER INFORMATION

WITH CRLM.C. 2453/2023

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(ECONOMIC OFFENCE WING-195/2020)
W.P.(CRL) 1410/2021 FILED BY VINOD KUMAR
MITTAL (DISPOSED ON : 2021-08-02 )

W.P.(CRL) 2610/2022 FILED BY PAVAN SACHDEVA
(D. OF HEARING : 2025-05-06 )

BAIL APPLN. 48/2023 FILED BY PAVAN SACHDEVA
(DISPOSED ON : 2023-03-03 )

CRL.M.C. 2453/2023 FILED BY VINOD KUMAR
MITTAL (D. OF HEARING : 2025-03-04 )

BAIL APPLN. 3517/2023 FILED BY YOGESH
MAKKAR (DISPOSED ON : 2024-04-26 )

P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
195/2020)

OTHER CASE FILED AGAINST SAME P.S.-FIR NO.
:(BHARAT NAGAR-3/2021)

BAIL APPLN. 3597/2022 FILED BY AMIT
(DISPOSED ON : 2022-12-01 )

PRABHAKAR(HARSHPRABHAKAR.ADVOCATE@GMAIL.COM)(9999309014)(PETITIONER) |P.S.-FIR NO. :(BHARAT NAGAR-3/2021)

KAPIL

SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT)

HIGH COURT OF DELHI

04.03.2025.

REGISTRAR (LISTING)
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